
C>Fri<.,C OP THE PRINCiPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

ORDER

Fo11owlng committee of West District, Tis Hazari Courts’ Delhi is herebY

,,.,tituted as under with immediate effect :

Name vf the coinlniUec

1i,litLcc r,)r \Vest I)istlrct
t if b- tc

Naute oy the Oj:Beer Designated as C011cerneti

Branch

Library BranchS )-OI

sh. Fahad tTddin, CC.T-cum- ARC

Ms. Disha Singh, C.T-02

Chairperson

Member

M ember-cum-

(''oordinator

Further the correspondence with the High Court of Delhi, New Delhi will be

_ . ,p only through the undersigned.

J~='.J,
(VINOD KUMAR)

PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, THC, DELHI q
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I

/)

:j

/1

flle Registrar General, Hon'ble High Court of Delhi, New Delhl'
The Principal District & Sessions Judge (HQs), Delhi
the Princ,ibal District & Sessions Judge1 atI district, Delhi/New Delhi.
All the Judicial OfFicers of West Districtl Tis Hazari Courts, Delhl'

t : 1 : 1 : 1 n :1 : : : : q : : : : : II::7 : :: P:f: I o£ IYa: :csi I ?letIIiitT : ITd?syBil i:cParJ li Vi ul; ts : Delhi n
The PS to the undersigned
The Reader to the undersigned
O,o LMM, West District, Tis Hazari Courts, Delh1.

o Scanning Room No.282, Tis Hazari Courts. Delhi.
11. FOr uploading on LAYERS.
: 2. For uploading on centralized website through LAYERS.
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PRINCiPAL DISTRICT & SESSIONS JUDGE

WEST DISTRI(-'T, THC, DELHI n
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